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Providing a stoppage of Dadar-Madras
Express at Krishna

1521, SHRI R. K. MHALGI: will the
Minister of RAILWAYS be pleased to
state:

(a) whether it is a fact that the
Telugu Vikasa Mandali, Govdevi Road.
Ambarnath (District Thana), Maha-
rashtra has vide their letter No. TVM/
95/80-81 dated 12th December, 1980,
requested the Railway Minister to
Halt the 11 Dn and 12 Up, Dadar-
Madras Express at ‘“Krishna” Railway
Station (South Central Railway);

(b) if so, what decision has been
taken by Government in this regara;
and

(¢) if not, when the same is likely
to be taken?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MAL-
LIKARJUN): (a) Yes.

(b) The proposal for stoppage of
11/12 Dadar-Madras Express ig under
examination,
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(c) Decision in this regard will be
taken before the issue of April, 81
time table.

Memorandum again®t re-introduction
of the Knor Brake system on EM.U.
stock

1522. SHRI R. K. MHALGI: Will
the Minister of RAILWAYS be plea-
sed to state:

(a) whether it is a fact, that on
or around 12th October, 1980, about
96 motormen of the Central Railway,
(working in Bombay Sub-urban area)
have submitted a memorandum to the
General Manager, Central Railway
Bombay, against the proposed re-in-
troduction of the ‘Knor’ Brake sys-
tem on E.M.U. stock of sub-urban ser-
vices;

(b) the salient points of the said
representation;

(c¢) what decision Government have
taken in this connection with reasons
thereof;, and

(d) if not, when a decision is likely
to be taken?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MAL-
LIKARJUN): (a) Yes.

(b) The salient points of the repre-
sentation are as under:—

(i) The ‘Knor Brake System' does
not have the gradual release or
application;

(ii) There are frequent failures
of the Electro-Pneumatic and Auto
Brake Systems;

(iii) The brakes do not come on
immediately on moving the handle.

(c) and (d). The Government has
asked the Research, Designs & Stand-
ards Organisation to look into these
complaints and improve the equip-
ment in consultation with the sup-
pliers. A final decision will be taken
on receipt of the report of RDSO.,





